FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Bhattad Marketing & Distribution Limited

(Under sub-regulation (1) of regulation 36A of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor M/s Bhattad Marketing & Distribution Limited
along with PAN/CIN/LLP No. U74999MH2016PLC283889
PAN :AAGCB8032L
2. | Address of the registered office Shop No.6,Jaswanti Residency,Rehab Bldg No.1,
Subhash Road, Kandivali (W) B/H Bhurabhai Hall,
Kandivali West, Mumbai, Maharashtra,
India, 400067
3. | URL of website https://bhattadmarketing.com
4. | Details of place where majority of Company has no fixed assets
fixed assets are located
5. | Installed capacity of main products/ | Company is not operational.
services
6. | Quantity and value of main This information shall be made available by RP,
products/ services sold in last on request through mail:
financial year cirp.bhattadmdi@gmail.com
7. | Number of employees/ workmen Nil (Company is not operational)
8. | Further details including last This information shall be made available by RP,
available financial statements on request through mail:
(with schedules) of two years, cirp.bhattadmdl@gmail.com
lists of creditors are
available at URL:
9. | Eligibility for resolution applicants This information shall be made available by RP,
under section 25(2)(h) of the on request through mail:
Code is available at URL: cirp.bhattadmdl@gmail.com
10.| Last date for receipt of expression 11/12/2024
of interest
11.| Date of issue of provisional list of 20/12/2024
prospective resolution applicants
12.| Last date for submission of 24/12/2024
objections to provisional list
13.| Date of issue of final list of 05/01/2025
prospective resolution applicants
14.| Date of issue of information 24/12/2024
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants
15.| Last date for submission of 25/01/2025
resolution plans
16.| Process email id to submit EOI cirp.bhattadmdl@gmail.com
Date-11-Nov-2024
Place-Mumbai SD/-
Manoj Kumar Mishra
Resolution Professional
Bhattad Marketing & Distribution Limited
IP Regn. No. IBBI/IPA-001/1P-P01152/2018-2019/11902
Address : 13-14, 2nd Floor, Dholakwala Building, Fort, Mumbai 400 001
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India’s coal imports up 8%
to 140.60 mt in Apr-Sept

New Delhi: India’s coal imports
rose by 7.8 per cent to 140.60
million tonnes (mt) in the
April-September period of
FY25. It was 130.34 mtin the

year-ago period, according to
data compiled by mjunction
Services Ltd. Coal imports in
September dropped by 10.09
per cent to 19.42 mt from
21.60 mt in the corresponding
month of the previous fiscal. pn

Godrej Properties’ net
debt rises to ¥7,572 crore
L]

New Delhi: Godrej Properties’
net debt rose 2 per cent during
the September quarter to
7,572 crore with the company
focusing on land acquisition. Its
net debt stood at ¥7,432 crore
at the end of the June quarter,
according to an investors’
presentation. It plans to raise up
to 6,000 crore via issue of
securities. The board had last
month okayed the proposal. pri

TODAY’S PICK.

Vehicle scrappage policy
receives lukewarm response

—
Aroosa Ahmed
MUMBAI

The vehicle scrappage policy
has received a lukewarm re-
sponse so far, even as the
scheme is yet to be rolled out
pan India.

According to automobile
dealers, Rajasthan boasts the
highest number of vehicles,
with 40,000 customers sub-
scribed for scrappage while
Karnataka has nearly 3,000
subscribers.

INCENTIVE BOOST

“The State government of
Rajasthan has offered addi-
tional discounts on vehicle
scrappage, with an add-on
from the Union govern-
ment’s scrappage policy.
This led to a surge in people
turning in their vehicles for
scrapping. There has been a
significant uptick as Original
Equipment Manufacturers
are offering good discounts,”
said an automobile dealer
from Rajasthan. Apart from

Mahindra & Mahindra (¥2,979.25): BUY

—
Gurumurthy K
bl. research bureau

The short-term outlook is
bullish for Mahindra &
Mahindra. The stock has surged
over 5 per cent last week and
has closed on a strong note.
This rise has taken the share
price well above a key resistance
level of ¥2,900. The price action
last week indicates that the
stock has got strong buyers in
the ¥2,900-%2,850 region. This
zone will continue to act as a
good support and limit the
downside going forward.
Mahindra & Mahindra’s share
price can rise to ¥3,200 in the
coming weeks.

Traders can go long now at
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%2,979. Accumulate on dips at
%2,910. Keep the stop-loss at
%2,830. Trail the stop-loss up to
3,020 as soon as the stock goes
up to ¥3,070. Move the stop-loss
further up to 3,110 when the
price touches ¥3,140. Exit the
long positions at ¥3,180.

Note: The recommendations are
based on technical analysis.
There is arisk of loss in trading.
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CONSUMER PUSH. Industry experts believe t

o ¥

hat with

incentives from the State governments, consumers will be
encouraged to come forward skiv kumar pusHpakar

Rajasthan, Karnataka has
also announced discounts on
old vehicles being scrapped.
The Delhi government has
likewise notified incentives
on old vehicle scrapping.
“The policy has just come
into force and has not been
implemented across the
country. We are seeing
promising response but are
waiting for the State govern-
ments to begin action,” said
CS Vigneshwar, President of

the Federation of Auto-
mobile Dealers Association
(FADA), to businessline.

Union Transport Minister
Nitin Gadkari, during a
meeting  with  Original
Equipment Manufacturers,
had announced that com-
panies would offer discounts
on scrappage. Consumers
could get up to 4 to 6 per cent
discounts on their old
vehicles.

Indian automakers have

ake, but space limitations hinder progress

agreed to offer discounts on
scrapped vehicles.

SPACE CONSTRAINTS
However, according to in-
dustry leaders, the lack of
space for scrapping is the
primary reason for the low
turnout.

“In cities, the availability
of space and suitable loca-
tions for vehicle scrapping is
limited, which has impacted
scrapping efforts across the
country,” said an industry
leader.

Industry experts believe
that with incentives from the
State governments, con-
sumers will be encouraged to
come forward. “We believe
the impact of vehicle scrap-
page has more to do with the
incentive that the customer
is getting. The incentive is
not lucrative enough for the
customer to scrap his old
vehicle,” said Hemal
Thakkar, Senior Practice
Leader and Director of con-
sulting, at CRISIL Market In-
telligence and Analytics.

Precooked, ready-to-eat foods

to attract 1875 GST: Ke

Shishir Sinha
New Delhi

Precooked and specially
packed ready-to-eat food
products, such as puli-inji,
sambar curry, avial curry,
kadala curry, kappa
puzuhukku and thenga
varutharachatu will attract
18 per cent GST, Kerala’s Au-
thority for Advance Ruling
(KAAR) has said. The same
rate will apply to dishes like
tomato rice, coconut rice and
masalarice.

“These items are not, as
such vegetables or mixtures
of vegetables, but are food
preparations made using ve-
getables and can be subject
to direct use, or maybe, after
heating,” AAR held while dis-
posing of an application by
Alappuzha-based HIC-ABG
Special Foods Private Ltd.

The applicant sought ad-
vance rulings from the AAR
on 26 types of ready-to-eat
and one ready-to-cook food.
He argued that these ready-
to-eat food items are pre-
pared without preservatives
and by using RETORT tech-
nology from Japan, which
ensures a shelf life of 18

months. In the process, food
and containers are made

commercially sterile, the
precooked food items are
packed in a special mul-
tilayer pouch, and vacuum
sealed by RETORT pro-
cessing. Such products are
ready to eat once the pouch
is opened and no further
cooking is required. How-
ever, if they are to be served
hot, they must be heated.

AAR’s DECISION

After reviewing all the argu-
ments and facts presented,
AAR noted that items such as
Kerala chicken curry, Chetti-
nadu chicken curry, chicken
biryani, mutton curry, mut-
ton roast, beef fry and beef
roast constitute ‘ready to eat

rala AAR

packaged food’ rather than
‘prepared or  preserved
meat’.

Regarding soya coconut
fry, masala rice, coconut rice,
vegetable pulao and tomato
rice, AAR said that these can
be placed under the category:
‘food preparations not else-
where specified or included,
other’.

TAX LIABILITY

According to  Harpreet
Singh, Partner (Indirect Tax)
with Deloitte, this ruling
analysed various products of
the applicant and concluded
that they are ready for con-
sumption and liable to 18 per
cent tax. The conclusion was
based on the fact that the
products were ready to eat
once the pouch was opened,
and the products were
heated.

It was also observed that
no further cooking was re-
quired on these products.
“The  classification  of
products as ready for con-
sumption requires analysis
on a case-to-case basis de-
pending on the nature of
products and the subsequent
activities involved before its
consumption,” he added.

Businesses have 3 weeks to avail ITC, correct compliances in GST returns

|
Shishir Sinha
New Delhi

Businesses have less than
three weeks left to have one
last opportunity to claim
pending Input Tax Credit
(ITC) and resolve errors and
omissions under the Goods
and Services Tax (GST)
mechanism. Experts caution
about some new changes in-
troduced this fiscal year,
which will have an impact on
their claims.

CGST Law 2017 says: “A
registered person shall not
be entitled to take input tax
credit in respect of any in-
voice or debit note for the
supply of goods or services
or both after November 30

Non-IT services tenants, denotification
of SEZ areas aid occupancies in REITS

|
Janaki Krishnan
Mumbai

Offices and specifically real es-
tate investment trusts are no
longer relying on IT services
tenants, whose share in office
occupancies has  dropped
sharply, partly due to the slow-
down in the segment and a
surge in leasing by manufac-
turing and BFSI segments.

The slowdown in the soft-
ware services sector ever since
the pandemic has been a drag
on office occupancies but, of
late, that slack has been taken
up by other sectors and global
capability centres, where there
hasbeenareturnin demand.

At Embassy Office Parks
REIT, for instance, IT services
tenants occupy less than 10 per
cent of the rental portfolio. In
fact, in Q2, the bulk of its total
exits of 6 lakh square feet was
due to IT services. GCCs ac-
counted for over half of the

total leasing in the quarter,
mainly from BFSI and techno-
logy sectors. Similar is the case
with Mindspace Business
Parks REIT, which has also
seenadrop in techleasing.

Engineering and manufac-
turing companies accounted
for 42 per cent of the leasing,
17 per cent from co-working
operators, and manufacturing
and process around 12 per
cent. It signed on two GCCs
during the quarter and is in ad-
vanced talks with another
GCC as a prospective tenant
for a building coming up in
Kharadi.

SEZ DENOTIFICATION
Brookfield India Real Estate
Trust, which was hit by tenant
exits in the IT and IT services
segments, has only 26 per cent
of its tenant base in the techno-
logy sector.

Another major factor that is
boosting occupancies in the of-
fice portfolios at REITSs is the

denotification of SEZ areas.
The inventory of SEZ areas has
been a hangover on REITs and
since floor-wise denotification
was allowed last year, it has
freed up crucial space for office
landlords and increased their
occupancylevels.

Embassy REIT, which deno-
tified around 5.3 msf of SEZ
areas, has managed to lease out
80 per cent of them.

Mindspace REIT received
approval for demarcation of
1.2 msf of SEZ space and so far
it has denotified 2.1 msf space.
It has leased out 45 per cent of
that. Its committed SEZ occu-
pancy is at 90.8 per cent, an in-
dication of how fast it has been
converting its SEZ assets.
Brookfield has more SEZ as-
sets compared to its competit-
ors and 19 per cent of that
space is vacant, translating
into 2.8 msf. Of this 1.3 msf is
under conversion and the
REIT has indicated a leasing
pipeline of 2.2 msf against that.

following the end of the fin-
ancial year to which such in-
voice or debit note pertains
or furnishing of the relevant
annual return, whichever is
earlier.” This can be done
either through filing GSTR 1/
GSTR 3B for October or an-
nual returns through GSTR 9
prGSTR9C.

GSTR 1 is filed by taxpay-
ers in order to list out the de-
tails of outward supplies for
the month as well as their tax
liability.

GSTR-3B is a simplified
summary return and the pur-
pose of the return is for tax-
payers to declare their sum-
mary GST liabilities for a
particular tax period and dis-
charge these liabilities.

A normal taxpayer is re-

A circular issued
on October 15
addresses
changes made

in this fiscal related
to pending ITC
availment and
correction in

GST compliances

quired to file GSTR-3B re-
turns for every tax period.
The due date for filing
monthlyreturnsin GSTR 1is
Monday while it is Novem-
ber 20 for GSTR3B. How-
ever, both can be filed till
November 30 but with a late
fee. At the same time,

Vedanta Resources’ debt
cut by $4.7 b: Anil Agarwal

|
Press Trust of India
New Delhi

Debt at Vedanta Resources —
the parent firm of the Mumbai-
listed mining conglomerate
Vedanta Ltd — has been cut by
$4.7 billion in two years as fin-
ancial discipline helped de-
leverage the group, its Chair-
man Anil Agarwal said.

In a letter to shareholders,
he said Vedanta Ltd delivered
its highest-ever EBITDA of
320,639 crorein the firsthalf of
the current fiscal year as a res-
ult of “focus on achieving
higher production levels, driv-
ing operational excellence,and
successfully navigating a dy-
namicglobal environment”.

Vedanta’s aluminium and
zinc production volumes have
reached record levels.

“In the near future, we are
aiming to double the produc-
tion levels at our subsidiary,
Hindustan Zinc Ltd, increase

oil production at Cairn Oil &
Gasto 3lakhbarrels of oil equi-
valent per day, and increase the
capacity at our aluminium
smelter to 3 million tonnes per
annum (mtpa),” he said.
“Financial discipline con-
tinues to be at the heart of our
strategy. I would like to bring
your attention to the signific-
ant progress we have made in
our deleveraging efforts. Our
netdebt/ EBITDAratioisatthe
lowest in the last six quarters,
improving from 1.64 to 1.49
timesin the past year,” he said.
“Debt at our holding com-
pany — Vedanta Resources
Ltd — has been reduced by
$4.7billion inabout 2 years.”
Talking about the demerger
of Vedanta’s business into six
independent pure-play com-
panies, he said the demerger
was on track and would sim-
plify the corporate structure,
and attract targeted invest-
ment for the expansion and
growth of each business.

How ‘millet sisters’ drive millet consumption in rural areas

Federation’s strategy helps farmers become both producers and consumers of the grains

KV Kurmanath
Hyderabad

In a move that transcends
mere conference rhetoric,
the “millet sisters” of north
coastal Andhra Pradesh
have initiated a grassroots
campaign to bring the bene-
fits of millets directly to
rural kitchens. This initiat-
ive focuses on providing a
convenient and accessible
range of “ready-to-eat and
ready-to-cook” millet
products, thereby promot-
ing  healthier  dietary
choices.

Spearheading this trans-
formative initiative is a fed-
eration of 19 Farmer Produ-
cer Organisations (FPOs).
These FPOs, primarily en-
gaged in millet production
and processing, have come
together to champion the

cause of millet
consumption.

Saraswati  Malluvalasa,
CM

K

¥

RURAL WELLNESS. The campaign leverages millet-based
products to foster dietary shifts in villages

Chief Executive Officer of
Arogya Millet Producers
Organisation, shared their
unique strategy with busi-
nessline: “Our initial focus is
to transform millet produ-
cers into millet consumers.
It’s a surprising fact that
many millet-producing
farmers don’t prioritise
millet consumption. We’re

advocating for a minimum
monthly consumption of 1
kilogram of millets per
person.”

To amplify their impact,
the federation has estab-
lished the North Coastal
FPOs’ Collective Producer
Company Ltd (NFC Natur-
als), consolidating the col-
lective strength of approx-

imately 25,000 farmers who
are members of the 19
FPOs. Saraswati, who also
leads Sabala, an NGO dedic-
ated to women’s empower-
ment, emphasised the dual
goals of the initiative.
“While the FPOs have been
instrumental in driving fin-
ancial empowerment for
farmers, we believe it’s
equally important to
achieve nutritional
empowerment.”

HEALTHY OPTIONS
Following extensive discus-
sions, the federation has
curated a carefully crafted
4-kilogram pack featuring a
diverse selection of millet
products. This includes ragi
flour, ragi idli mix, jowar
flour, foxtail millet rice,
barnyard millet, kodo mil-
lets, and an assortment of
value-added products, such
as millet-based snacks,
noodles, and sweets.

“We’ve priced the pack
affordably at ¥550 (for 4
kg), compared to the mar-
ket price of ¥800. Our target
is to sell at least 5,000 packs
by the end of this year and
10,000 packs by March 31,
2025,” Saraswati stated.

She said the initiative
would drive the FPOs to
produce value-added
products which will give
them higher returns on

their produce.
The federation is pro-
moting  this  initiative

through rallies and the dis-
tribution of pamphlets.
“The initial response has
been encouraging, with 500
packets already sold. We’re
urging FPO leaders to edu-
cate their members and
spread awareness. We want
to ensure that millet be-
comes a staple in the diets
of children within these
households,” Saraswati
affirmed.

though, the annual return for
FY24 can be filed until
December 31. However, as a
provision in law specifies the
earliest date among all the
three, November 30 is tech-
nically the due date for cor-
rection in GST compliances.

GST CORRECTIONS
Pawan Arora, Partner with
Athena Law Associates and
Co-Chairman of the Indirect
Tax Committee, lists four
corrections/amendments for
FY24 through the filing of
GST returns for October.
These include availing of
ITC pertaining to invoices,
issuance of credit notes for
adjustment in output tax li-
ability, revision of GSTR-1
for correction/amendment

of any error or omission and
revision. “These actions can
be taken through GSTRI1/
GSTR3B of October 2024 on
or before November 30,
2024,” he said.

Alternatively, these ac-
tions can also be done with
annual return filing, MS
Mani, Partner at Deloitte
said. “Annual return filing
provides the last possible op-
portunity to rectify all errors
and omissions in the
monthly returns, including
Input Tax Credit omissions
of the past financial year.
Since GSTN has made a quite
few changes on its portal,
taxpayers have to be vigilant
on the omissions that can be
rectified, and those which
are beyond redemption.”

A circular issued on Octo-
ber 15 addresses changes
made in this fiscal related to
pending ITC availment and
correction in GST compli-
ances.

For example, in cases
where any investigation/pro-
ceedings in respect of wrong
availment of ITC alleging
contravention of GST law
has been initiated but no de-
mand notice/statement has
been issued, then ITC can be
availed based on the order is-
sued by the proper office.

In case the demand no-
tices have been issued, then
the adjudicating authority
will pass the order keeping in
mind changes made in the
law. The same can be taken
up for appeal.

Kandla to become 390 mtpa

capacity port by 2030:

Avinash Nair
Ahmedabad

India’sfirst major port, Kandla,
isplanningtoincreaseitscargo
handling capacity by 40 per
cent to 390 million tonnes per
annum (mtpa) by 2030 as it
looks to spruce up its port in-
frastructure by inviting private
players to operate their cargo
and oil jetties through the PPP
or Public Private Partnership
mode.

“We plan to open our exist-
ing berths by offering them to
private partners, including
those currently operated by
us,” Sushil Kumar Singh,
Chairman of the Deendayal
Port Authority (previously
known as Kandla Port Trust
until 2017), told businessline.
The port is looking to offer
three oil jetties and a couple of
cargo jetties to private players
to help enhance the port
infrastructure.

“We have already awarded
the Tuna Tekra container ter-
minal toDPWorld; thisisa2.19
TEU facility. This facility is
already under construction
andwillbe comingupbyMarch
2027. Alongside this facilityisa
multi-purpose cargo berth
with a capacity of 18.3 mtpa at
Tuna Tekra, also opened for
PPP. There were some chal-
lenges with the restructuring
of the project, and there was a
demand to make it more eco-
nomically viable. This restruc-
turing has been done, and we
are moving forward with the
tendering for this¥1,200-1,300
crore project,” Singhadded.

EXPANSION PLANS
Goingforward, Kandlaplansto

Sushil Kumar Singh, Chairman
of Deendayal Port Authority

open up three new jetties for
private players. “We are going
to open up oil jetties 9, 10 and
11. These will be three new oil
jetties,whichwillbe comingup
near oil jetty number 8. They
will add around 12 mtpa of ca-
pacity to the existing liquid
cargo capacity,”hesaid.

Chairman

In addition to the oil jetties,
the Deendayal Port Authority
is also examining whether
three more cargo jetties could
be offered to private players.
“We have cargo jetties 14, 15
and 16. We are reviewing if
thesejetties canalsobe opened
up for PPP. We are studying
and examining the model. We
willbeaddingaround 125 mtpa
of capacity by 2030 to the exist-
ing capacity of 263 mtpa. So by
2030, we expect the port capa-
city to be 390 mtpa,” Singh
said.

The PPPmodeis notnewfor
Kandla. In March 2023, the
project to develop berth num-
ber 13 at Kandla at a cost of
%168 crore was bagged by the
Adani Group under the PPP
model, whileberthnumbers 11
and 12 were already being op-
erated by JN Baxi.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
Bhattad Marketing & Distribution Limited

(Under sub-regulation (1) of regulation 36A of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN/CIN/LLP No.

M/s Bhattad Marketing & Distribution Limited
U74999MH2016PLC283889
PAN :AAGCB8032L

2. | Address of the registered office

Shop No.6,Jaswanti Residency,Rehab Bldg No.1,
Subhash Road, Kandivali (W) B/H Bhurabhai Hall,
Kandivali West, Mumbai, Maharashtra,

India, 400067

3. | URL of website

https://bhattadmarketing.com

4. | Details of place where majority of
fixed assets are located

Company has no fixed assets

5. | Installed capacity of main products/

services

Company is not operational.

6. | Quantity and

financial year

products/ services sold in last

value of main This information shall be made available by RP,
on request through mail:

cirp.bhattadmdl@gmail.com

7. | Number of employees/ workmen

Nil (Company is not operational)

8. | Further detail
available final
(with schedul

available at U

lists of creditors are

s including last
ncial statements
es) of two years,

This information shall be made available by RP,
on request through mail:
cirp.bhattadmdl@gmail.com

RL:

9. | Eligibility for r

under section 25(2)(h) of the
Code is available at URL:

esolution applicants This information shall be made available by RP,
on request through mail:

cirp.bhattadmdi@gmail.com

TO ADVERTISE

PLEASE CONTACT
Mumbai  :022- 22021099
Pune :9890069082
Ahmedabad : 9824024882

thehindubusinessline.

10.| Last date for receipt of expression 11/12/2024
of interest

11.| Date of issue of provisional list of 20/12/2024
prospective resolution applicants

12.| Last date for submission of 24/12/2024
objections to provisional list

13.| Date of issue of final list of 05/01/2025
prospective resolution applicants

14.| Date of issue of information 24/12/2024
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date for submission of 25/01/2025

resolution plans

16.| Process emai

I'id to submit EOI cirp.bhattadmd|@gmail.com

Date-11-Nov-2024

Place-Mumbai

sD/-

Manoj Kumar Mishra

Resolution Professional

Bhattad Marketing & Distribution Limited

IP Regn. No. IBBI/IPA-001/IP-P01152/2018-2019/11902

Address : 13-14, 2nd Floor, Dholakwala Building, Fort, Mumbai 400 001

BM-BME
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CORRIGENDUM

This is with reference to the INVITATION FOR EXPRESSION OF INTEREST (EOI) published in
Form G for Bhattad Marketing & Distribution Limited, published in the newspaper on
11.11.2024, at Page No. 02, issued by IP Manoj Kumar Mishra. The following changes are
hereby made to the original notice:

S. | Particular As per Published | Corrected Date/
No. Date/Event Event

11. | Date of issue of provisional list of prospective 20/12/2024 21/12/2024
resolution applicants

12.| Last date for submission of objections to 24/12/2024 26/12/2024
provisional list

13. | Date of issue of final list of prospective 05/01/2025 05/01/2025
resolution applicants

14. | Date of issue of information memorandum, 24/12/2024 10/01/2025

evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 25/01/2025 09/02/2025

All other information remain unchanged.

For any further clarifications, please refer to the original publication or contact the
undersigned.

Issued by:

Manoj Kumar Mishra

Resolution Professional

Bhattad Marketing & Distribution Limited

IP Regn. No. IBBI/IPA-001/IP-P01152/2018-2019/11902

Address : 13-14, 2nd Floor, Dholakwala Building, Fort, Mumbai 400 001
Date-22-Nov-2024

Place-Mumbai
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IIT-M Pravartak partners
with Codenatives of US

Chennai: ||T Madras Pravartak

Technologies Foundation is
partnering with Codenatives, a
US-based IT company, to offer
Salesforce B2C Commerce
Developer training program for
professionals. Registrations will
start on Friday. It will be in
online mode and have a
duration of 70 hours. our sureau

Star Health eyes ¥1,500 cr
premium from Kerala
L]

Kochi: With a 21 per cent
growth, Star Health Insurance -
the largest stand-alone retail
health insurance firm - is
targeting ¥1,500-crore
premium from Kerala in FY25.
It clocked 1,250 crore in FY24.
Sanath Kumar, Executive
President, told it has a 72 per
cent market share in Kerala and
has settled claims worth 740
crore in FY24. ourBureau

‘Create plan to address trafficking

|
Press Trust of India
New Delhi

The Supreme Court on
Thursday  directed the
Centre to hold a meeting
with all the States and union
territories and formulate a
proposal to address the issue
of inter-State trafficking of
bonded labourers, including
minors.

A bench of Justices BR
Gavai and KV Viswanathan
termed it as “alarming” after
figures placed before it
showed that in Uttar Pra-

Industry divided on choice of
technology for digital radio

FREE VS PRICED. TRAI’s paper sparks debate, throws light on open vs proprietary tech

I
Vallari Sanzgiri
Mumbai

Broadcasting sector stake-
holders are divided on the
technology to be adopted to
transition from analogue to
digital radio broadcasting.

The debate follows the
Telecom Regulatory Author-
ity of India (TRAI) floating a
consultation paper last
September regarding the di-
gital  radio  broadcast
policy and inviting com-
ments from stakeholders.
The paper listed different
standards for digital radio
broadcasting including the
HD Radio system and DRM.

But the divide may be part
of a larger debate of using
open standard vs proprietary
technology.

For instance, the Arab
States Broadcasting Union
(ASBU) recommends DRM
and other Asia-Pacific coun-
tries have also adopted DRM
as the de-facto digital radio
standard.

HT Media too said that

desh, of the 5,264 bonded la-
bourers released, only 1,101
had received immediate fin-
ancial assistance.

ISSUE AT HAND
The apex court observed the
problem was in the disbursal
of immediate financial as-
sistance to the rescued chil-
dren as in some cases minors
were taken from their home
States and forced into bon-
ded labour in adjoining
States.

“We find that in order to
address the issue of inter-
State trafficking of children,

COST FACTOR. Industry will prefer free technology over the

efficient but costly option, feels expert

DRM is the more compelling
choice considering the sys-
tem already caters to around
900 million Indian users,
over 6 million cars and a pre-
existing ecosystem with
DRM chipsets and module
designs is available. Also,
DRM is more spectrum effi-
cient as compared with HD
Radio.”

ALTERNATE VIEW

However, the India Cellular
and Electronics Association
(ICEA) recommended the
use of HD Radio systems,

the issue needs to be ad-
dressed by the Union as well
as all the States in a unified
manner,” the bench said.

The top court was hearing
a plea seeking enforcement
of fundamental rights of
people trafficked as bonded
labourers.

STATES AND UTS

It directed the secretary of
the Ministry of Labour and
Employment to meet with
his counterparts in all the
States and union territories
and formulate a proposal to
address the social evil.

Srinagar-Delhi direct train service

from January

Udhampur-Srinagar-Baramulla Rail Link to be over by Dec

Gulzar Bhat
Srinagar

With the railway authorit-
ies finalising the Udham-
pur-Srinagar-Baramulla
Rail Link (USBRL), direct
train services between
Srinagar and Delhi are ex-
pected to begin by January.

The ambitious project is
set to provide a much-
needed shot in the arm to
the region’s economy,
which has been grappling
with militancy and uncer-
tainty for the last 30 years.

The 272-km USBRL rail
link was sanctioned dec-
ades ago with an anticip-
ated cost of 37,012 crore.
However, the region’s un-
certainty and other factors
including tough geological
and topographical condi-
tions stymied the progress
on the project.

Minister of State for
Railways, Ravneet Singh on
Wednesday told reporters
in Srinagar that the trains
would start chugging
between Srinagar and New
Delhi in January 2025 with
the USBRL expected to be
completed by December
this year, said the Minister.

The USBRL project con-
sists of 38 tunnels, includ-
ing Tunnel-T, the longest
in the country at 12.75 km

RAIL STORY. Passengers inside a train on the Banihal-Katra

section of the USBRL project nissar aHmap

and 917 bridges with a total
length of 13 km.

Himanshu Shekhar Up-
adhyay, Chief Public Rela-
tion Officer Northern Rail-
ways told businessline,
“Now some minor works
like track linking and elec-
trification are only left,” he
said. Upadhyay said that a
railway safety inspection
would be conducted in the
first week of January 2025.

BOOST FOR ECONOMY
The rail connectivity is
seen as a major driver for
the region’s economic de-
velopment, which has long
been affected by the pro-
tracted conflict, which had
impacted overall develop-
mental activities.

The railway minister

said that the rail connectiv-
ity would serve as back-
bone for the region’s
economy.

He said that the ship-
ments of fresh fruits with
short shelf-life would reach
outstation markets on
time. Shahid Kamili, Pres-
ident of Federation Cham-
ber of Industries Kashmir
said, “While there is no
doubt that rail connectiv-
ity will significantly boost
the region’s economy, it is
essential to develop ad-
equate infrastructure, par-
ticularly loading and un-
loading  facilities, to
support goods transporta-
tion.” He said that the gov-
ernment must make ar-
rangements of stockyards
atall crucial stations.

considering its compatibility
across device ecosystems.
HD Radio can help avoid
market fragmentation and
fastadoption.

“HD Radio is already oper-
ational in Latin America, US
and the Philippines in FM
band. We recommend it
from an ecosystem availabil-
ity point of view, Rajesh
Sharma, Executive Director
of the ICEA told businessline.

The National Association
of Broadcasters (NAB), a US
broadcasters’ body, too
pushed for HD Radio. It

stated that the technology al-
lows a broadcaster to fully
leverage existing investment
inastation’s infrastructure.

QUESTION OF COST

It is to be noted that DRM is
an open standard technology
while HD Radio was acquired
by American multinational
company Xperi in 2016 and
its use may involve royalty
payment.

When asked, Professor V
Sridhar from the Interna-
tional Institute of Informa-
tion Technology in Ban-
galore said

“Proprietary tech may be
efficient but if there is a roy-
alty it may not be possible for
everyone to buy it. The eco-
system will throw it out if it
leads to less consumers. So,
even if open standard is less
efficient a lot of stations and
users will use it,” he said.

For instance, the CDMA
spectrum technology:“It was
efficient but because of cost,
it never really caught the at-
tention of telecom service
providers,” he felt.

of bonded labourers’

The two-judge
Bench termed it
“alarming” after
UP figures
showed that of
the 5,264 bonded
labourers released,
only 1,101 had got
financial assistance

The bench wants the pro-
posal to comprise a simpli-
fied procedure to assist the
scheme of providing imme-

diate financial assistance to
the rescued child labourers.

“Taking into considera-
tion the importance of the
matter, we find that it will be
appropriate to have the as-
sistance of the Attorney
General. We, therefore, re-
quest the Attorney General
to assist us in the matter,” it
said.

The Centre was further
directed by the apex court to
take on board the National
Human Rights Commission
(NHRC) while finalising the
procedure. The matter will
be heard after six weeks.

Curbs help clear Delhi air, quality
up to ‘very poor’ from ‘severe’

|
Our Bureau
New Delhi

Even as Stage-IV restrictions
of the Graded Response Ac-
tion Plan (GRAP) under
‘Severe+’ category (above
450 AQI) are in force in Delhi
and adjoining areas, the air
quality index (AQI) im-
proved further to 365, which
falls under ‘very poor’ cat-
egory (301-400 AQI), at 7
p.m. Thursday from 408 at
the same time on
Wednesday.

The Commission for Air
Quality Management’s
(CAQM) announcement on
implementing GRAP IV
came on the night of Novem-
ber 17 when Delhi’s daily av-
erage AQI rose to 457 at 7
p.m. from 441 at 4 p.m.. Sev-
eral pollution control meas-
ures, including shifting of
classes to online mode and
banning truck entry were put
in place from 8 am. on
November 18. However,
some schools in the adjoin-
ing districts (of other States)
of Delhi had not shifted to
online mode.

The CAQM had attracted
the Supreme Court’s ire for

BREATHLESS IN DELHI. Smog blankets Kartavya Path in New
Delhi on Thursday. sHaski sHekHAR kasHYAP

delaying the implementation
of Stages 3 and 4 of the
GRAP. The CAQM on Wed-
nesday  revised = GRAP
guidelines, mandating clos-
ure of schools in Delhi and
NCR districts (Gurugram,
Faridabad, Ghaziabad, and
Gautam Buddh Nagar) un-
der Stages 3 and 4 of the plan.

The air pollution watch-
dog has also mandated State
governments to stagger the
timings of public offices and
municipal bodies in Delhi
and the aforementioned dis-
tricts. For other NCR dis-
tricts, the decision remains
at the discretion of the re-
spective State governments.

The Supreme Court had
also directed the CAQM to

adopt stricter measures un-
der Stages 3 and 4, ensuring
that implementation is no
longer left to the discretion
oflocal authorities.

MAX AQI
At 7 p.m. Thursday, of the 39
spots in Delhi being mon-
itored by the IMD Jahangir-
puri recorded the maximum
AQI at 429 whereas the low-
est was 264 at Lodi Road, ac-
cording to the Central Pollu-
tion Control Board (CPCB).
The AQI (at 8 p.m.) in
Gurugram (Teri gram) was
309, Faridabad (sector 30)
263, Ghaziabad (Loni) 411
and Gautam Buddh Nagar
(sector 62) 306, according to
CPCBdata.

PM to launch UN International Year
of Co-operatives in Delhi on Monday

—
Our Bureau
New Delhi

Prime Minister Narendra
Modi will launch the ‘United
Nations International Year
of Co-operatives 2025 at a
global conference organised
by the International Cooper-
ative Alliance (ICA) and hos-
ted by IFFCO in New Delhi
on Monday.

For the first time in the
130-year history of the ICA,
the ICA General Assembly

and Global Cooperative
Conference will be held in
India from November 25 to
30. Addressing a press con-
ference, Union Cooperation
Secretary Ashish Kumar
Bhutani said Modi will also
launch a commemorative
stamp to mark the interna-
tional year of cooperatives.
Among the foreign dignit-
aries, Bhutan’s PM, Dasho
Tshering  Tobgay, and
Deputy PM of Fiji Manoa
Kamikamica are expected to
attend the event. Around

3,000 delegates are likely to
attend this event, Bhutani
said. Union Co-operation
Minister Amit Shah will at-
tend the event on November
25 and chair the inaugural
session of the conference.
The success story of India’s
dairy and fertiliser co-oper-
atives will be shared with the
audience, he added.

IFFCO MD US Awasthi
said the event will be carbon
neutral and 10,000 peepal
trees will be planted across
the country.

‘Alisaugmentative rather than a replacement’

—
Our Bureau
Chennai

“The shift towards automa-
tion, which we call Artificial
Intelligence (AI), is inevit-
able, but I don’t think it is
growing exponentially. We
have seen the cutting-edge
technology move dramatic-
ally in the last couple of years
with ChatGPT,” said Pa-
lanivel Thiaga Rajan, Tamil
Nadu’s Minister of Informa-
tion Technology and Digital
Services.

DIFFERENT ERA

Addressing the Hindu Al
Summit 2024 on Thursday,
he said, “At this point, the
technology (AI) is still aug-
mentative rather than a re-

Al OPPORTUNITY. Palanivel Thiaga Rajan, TN Minister for

o

IT and Digital Services, delivering the valedictory address at
The Hindu Al Summit on Thursday suov cHos

placement. It has many lim-
itations if we try touse itasa
general intelligence tool.”
“In the past there have
been many automations, but
this era is different. The
volume of data collected,

stored and available for ana-
lysis has grown exponen-
tially and it is mind bog-
gling,” he added.

AT would reach its full po-
tential when somebody who
wants to find out if they’re

eligible for a scheme can pick
up the phone call; call what
they think are a human be-
ing; start talking and get ba-
sically all the way from who
are you? How can I help you
to either say you are qualified
and the money will be in your
bank starting next month or
I'm sorry this is the reason
you’re not qualified, the min-
ister said.

‘OUR CHANCE’

“Are we close to the edge
of mass replacement of en-
tire human beings’ pro-
ductivity with AT? My view is
that we’re not.”

“The models are good, but
we don’t have the capacity to
create it across companies,
every process and every in-
dustry in the short term,” he

said.

“This is a vital period. For
the next 20 years, India will
be the largest source of
working-age human capital
in the world.”

“This is our chance to get
it right and use this as an op-
portunity rather than see it
(AI) asathreat,” he added.

“Many jobs might get re-
placed by AL But it’s not go-
ing to happen in the next 3 to
Syears or 8-10 years.”

“We have time and I hope
all of us collectively — the
government, industry, aca-
demia, global companies and
innovators — find a way to
see this as an inflection
point, not just in stechno-
logy, but in our economic
activity and future of our
youth,” he said.
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CORRIGENDUM

This is with reference to the INVITATION FOR EXPRESSION OF INTEREST (EOI) published in
Form G for Bhattad Marketing & Distribution Limited, published in the newspaper on
11.11.2024, at Page No. 02, issued by IP Manoj Kumar Mishra. The following changes are

hereby made to the original notice:

MUTHOOT FINCORP LTD. ‘ GOLD AUCTION NOTICE

Regd. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001. CIN : U65929KL1997PLC011518, Ph: +91 471 4911400, 2331427

Notice is hereby given for the information of all concerned that Gold ornaments pledged with under mentioned branches of the company for the period upto 31.12.2023 & MSGL, SPL.16, One plus, Guide Prepaid, Super value, ADGL
and all other 6 months tenure Gold loans up to 31.03.2024 and MSGB, SME Suvarna & EMI due up to 30.09.2024 which were overdue for redemption and which have not been redeemed so far inspite of repeated notices, will be
auctioned on 02.12.2024 & 03.12.2024 from 10 am onwards.
Auction date: 02.12.2024 - CHERAI-THANE: 3375000278, 3375000283, 3375000289. KALWA: 2077000043, 2077000057, 2077000060, 2077000064, 2077000065, 2077000073, 2077000083, 2077000084, 2077000085, 2077000088, 2077000095,
207700139, 207700219, 207700318, 207700325, F10357, F11811. MIRA ROAD: 1405000488, 1405000554, 1405000555, 1405000560, 1405000576, 1405000610, 1405000621, 1405000647, 1405000649, 1405000650, 1405000658, 1405000665,
1405000668, 1405000678, 1405000721, 1405000731, 1405000742, 1405000747, 1405000750, 1405000752, 1405000773, 1405000782, 1405000791, 1405000792, 1405000793, 1405000799, 1405000800, 1405000803, 1405000805, 140500215,
140500216, F21342. MIRA-BHAYANDER: 2228000015, 2228000026, 2228000036, 2228000336, 2228000361, 2228000371, 2228000376, 2228000379, 2228000382, 2228000387, 2228000400, 2228000403, 2228000409, F8515, F8517, F8998,
F8999, F9000. MUMBRA: 4119000145, 4119000190, 4119000282, 4119000305, 4119000310, 4119000311, 4119000320, 4119000322, 4119000324, 4119000356, 4119000364, 411900113, 411900117, 411900124, 411900133, 411900135, 411900137,
411900140, 411900141, F5915, F5979, F6140, F6426, F6447, F6658. NEW BHAYANDAR(W): 1364000390, 1364000397, 1364000412, 136400042, 136400043, 1364000433, 136400044, 1364000537, 1364000545, 1364000548, 1364000555,
1364000560, 1364000561. POKHARAN ROAD THANE: 0949000545, 0949000586, 0949000604, 0949000726, 0949000746, 0949000752, 0949000759, 0949000772, 0949000773, 0949000784, 0949000788, 0949000789, 0949000821, 0949000824,
0949000829, 0949000830, 0949000835, 0949000837, 0949000849, 094900243, 094900272, 094900273, 094900283, 094900290, 094900291, 094900331, 094900332, 094900340, 094900412, 094900426, 094900569, 094900616, F32990, F33537.
THANE-KAPURBAWDI: 2682000494, 2682000500, 2682000501, 2682000522, 2682000548, 2682000593, 2682000673, 2682000690, 2682000696, 2682000716, 2682000717, 2682000728, 2682000828, 268200270. THANE-KHOPAT: 2469000094,
2469000326, 2469000352, 2469000360, 2469000363, 2469000364, 2469000375, 246900139, 246900153, 246900173.
Auction date: 03.12.2024 - AMBERNATH WEST-SVP ROAD: 3327000030, 3327000095, 3327000134, 3327000143, 3327000170, 3327000172, 3327000177, 3327000178, 3327000199, 3327000245, 3327000252, 3327000255, 332700300, 332700665.
AMBERNATH: 0637000021, 0637000046, 0637000129, 0637000176, 0637000191, 0637000222, 0637000242, 0637000254, 0637000265, 0637000266, 063700490, 063700581, 063700761, F34231. ASANGOAN-MUMBAI: 268500420, 268500450,
268500540, 268500607, 268500715, 268500736, 268500740, 268500744, 268500770, 268500793, 268500807, 268500835, 268500872, F14593, F14635. BADLAPUR-EAST: 2891000126, 2891000166, 2891000181, 2891000192, 2891000200,
2891000208, 2891000228, 2891000236, 2891000237, 2891000239, 2891000262, 2891000271, 2891000274, 2891000275, 289100364, 289100462, F19251. BADLAPUR: 1432000386, 1432000408, 1432000413, 1432000523, 1432000560,
1432000706, 1432000724, 1432000733, 1432000749, 1432000775, 1432000780, 1432000802, 1432000812, 1432000821, 1432000824, 1432000826, 143200093, 143200128, 143200138, F21914, F21970, F22172. BHIWANDI-ANJUR PHATA:
309200416, 309200417, 309200421, 309200426, 309200432, 309200449, 309200451, 309200461, 309200462, 309200476, 309200477, 309200496. BHIWANDI: 0922000012, 0922000023, 0922000072, 0922000073, 0922000090, 0922000091,
0922000114, 092200353, 092200440, 092200447, 092200459, 092200495, 092200530, 092200531, 092200590, F18760, F20000. DOMBIVALI EAST-MANPADA ROAD: 2505000104, 2505000142, 2505000151, 2505000156, 2505000159, 2505000170,
2505000176, 2505000180, 2505000182, 2505000190, 2505000191, 2505000196, 2505000198, 2505000205, 2505000208, 2505000209, 2505000211, 2505000214, 2505000217, 2505000220, 2505000229, 2505000233, 2505000235, 250500608,
250500659. DOMBIVLI WEST: 1403000176, 1403000241, 1403000293, 1403000307, 1403000346, 1403000348, 1403000360, 1403000368, 1403000407, 1403000411, 140300160, 140300184, 140300257, 140300261, F15796. KALYAN EAST-PUNE
LINK ROAD: 2406000024, 2406000077, 2406000211, 2406000222, 2406000307, 2406000310, 2406000325, 2406000340, 2406000342, 2406000358, 2406000360, 2406000374, 2406000375, 2406000390, 2406000411, 2406000427, 2406000428,
2406000436, 2406000448, 2406000451, 2406000457, 2406000464, 2406000468, 2406000474, 2406000478, 2406000486, 240600586, 240600619, 240600700, 240600936, 240600942, 240600947, 240600959, 240600963. KALYAN KHADAKPADA:
2549000027, 2549000034, 2549000106, 2549000181, 2549000187, 2549000210, 2549000217, 2549000224, 2549000233, 2549000282, 2549000289, 254900363. KALYAN WEST: 0636000089, 0636000098, 0636000181, 0636000195, 0636000196,
0636000201, 0636000212, 0636000218, 0636000233, 063600455, 063600513, 063600525, 063600529, 063600542, 063600559, 063600564, 063600594, 063600620, 063600622, 063600651, 063600692, 063600693, 063600701, 063600799.
KALYAN-KONGAON: 2552000332. KALYAN-RAMBAUG: 258300273, 258300277, 258300283, 258300312, 258300349, 258300362, 258300363, 258300366, 258300367, 258300388. KALYAN: 0323000050, 0323000195, 0323000202, 0323000208,
0323000209, 0323000219, 0323000228, 0323000267, 0323000279, 0323000287, 032300381, 032300538, 032300604, 032300769, 032300875, 032300925, 032300930. MURBAD: 243900084, 243900087, 243900088, 243900089, 243900090,
2439001604, 2439001763, 2439001793, 2439001824, 2439001849, 2439001858, 2439001922, 2439001995, 2439002021, 2439002048, 2439002098, 2439002152, 2439002165, 2439002166, 2439002176, 2439002187, 2439002209, 2439002212,
2439002226, 2439002255, 2439002260, 2439002279, 2439002320, 2439002328, 2439002329, 2439002344, 2439002365. SARALGAON: 4117000198, 4117000277, 4117000286, 4117000287, 4117000297, 4117000321, 4117000323, 4117000324,
4117000354, 4117000381, 4117000459, 4117000460, 4117000500, 4117000595, 4117000608, 4117000625, 4117000630, 4117000644, 4117000652, 4117000676, 4117000681, 4117000690, 4117000704, 4117000708, 4117000713, 4117000733,
4117000758, 4117000760, 4117000768, 411700077, 4117000838, 4117000844, 4117000968, 4117000981, 4117001024, 4117001082, 411700120, 411700163, 411700173, 411700176, 411700185, 411700206, 411700207, 411700212, 411700216,
411700223, 411700231, 411700292, 411700307, 411700352, 411700354. SHAHAD: 2015000332, 2015000421, 2015000478, 2015000545, 2015000546, 2015000551, 2015000552, 2015000562, 2015000569, 2015000571, 2015000592, 2015000601,

S. | Particular As per Published | Corrected Date/

No. Date/Event Event

11. | Date of issue of provisional list of prospective 20/12/2024 21/12/2024
resolution applicants

12.| Last date for submission of objections to 24/12/2024 26/12/2024
provisional list

13.| Date of issue of final list of prospective 05/01/2025 05/01/2025
resolution applicants

14. | Date of issue of information memorandum, 24/12/2024 10/01/2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans 25/01/2025 09/02/2025

All other information remain unchanged.
For any further clarifications, please refer to the original publication or contact the

2015000611, 2015000613, 2015000627, 2015000628, 2015000638, 2015000650, 2015000653, 2015000662, 2015000666, 2015000669, 2015000674, 201500079, F22478, F22482, F22599, F22634. SHAHPUR-THANE: 2718000157, 2718000245,
2718000344, 2718000381, 2718000394, 2718000414, 2718000416, 2718000427, 2718000446, 2718000457, 2718000465, 2718000467, 2718000509, 2718000523, 2718000528, 2718000539, 2718000541, 2718000542, 2718000548, 271800738,
271800760, 271800939, 271801126, 271801136, 271801170, 271801231, 271801236, 271801240, 271801274, 271801277, 271801289. TISGAON-KALYAN: 3433000734, 3433000789, 3433000815, 3433000861, 3433000903, 3433000929,
3433000930, 3433000933, 3433000947, 3433000954, 3433000956, 3433000959, 3433000961, 3433000964, 3433000969, 3433000970, 343300296, 343300322. ULHAS NAGAR: 0689000103, 0689000127, 0689000137, 0689000140, 0689000219,

undersigned.

Issued by:

Manoj Kumar Mishra

Resolution Professional

Bhattad Marketing & Distribution Limited

Date-22-Nov-2024
Place-Mumbai

IP Regn. No. IBBI/IPA-001/IP-P01152/2018-2019/11902
Address: 13-14, 2nd Floor, Dholakwala Building, Fort, Mumbai 400 001

0689000221, 0689000239, 0689000247, 0689000254, 0689000255, 0689000260, 0689000265, 0689000273, 0689000281, 068900160, 068900161, 068900168, 068900178, GL/UNHL/129. ULHASNAGAR-PRABHARAM MANDIR: 226500297,
226500336, 226500541, 226500566, 226500610, 226500680, 226500681, 226500682, 226500716, 226500733, 226500740, 226500782, 226500783. ULLASNAGAR-OPP.LIGHT HOUSE: 205700246, 205700302, 205700392, 205700431, 205700564,
205700617, 205700627, 205700642, 205700655, 205700661, 205700670, 205700710.
Auction will be conducted at respective branches. Please note if the auction does not get completed on the same day due to any reasons, the same will be conducted on 12.12.2024 to 13.12.2024 at 10.00 am at THANE-KAPURBAWDI:
Muthoot FinCorp Ltd., Ground Floor, Dhanlaxmi Service, Industrial Estate, Unit No 10/B/1, Unit No 11/B/1, LBS Marg, Gokul Nagar, Beside Navneet Motors & Union Bank of India, Thane W, Kapurbawdi, Maharashtra - 400601. KALYAN:
Muthoot FinCorp Ltd., Ground Floor, Gupta Sadan, Shop No-1, Station Road, Kolsewadi, Opposite Guru Krupa Hotel, Kalyan (East), Maharashtra - 421306. The bidders are requested to produce Photo Id card, Pan Card. The successful
bidder should transfer the money through RTGS.

Muthoot FinCorp Ltd.

BM-BME
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INDIANIVESH CAPITALS LIMITED

CIN: L51909MH1983PLC267005
Registered Office: 1705, 17" Floor, Lodha Supremus,
Senapati Bapat Marg, Lower Parel, Mumbai-400013
Contact: +91-22-6240 6240 | Fax : +91-22-6240 6241.
E-mail: : icl@indianivesh.in | Website: www.icl.in.net

NOTICE FOR THE ATTENTION OF
SHAREHOLDERS OF THE COMPANY

NOTICE OF THE EXTRA ORDINARY GENERAL MEETING

Notice is hereby given that the Extra Ordinary General Meeting (“EGM”) of the
Company will be held at the registered office of the company situated at 1705,
17" Floor, Lodha Supremus Senapati Bapat Marg, Lower Parel, Mumbai-400013
on Monday, 16" December 2024 at 12.30 PM. IST. The Notice convening the
Meeting has been sent to the members to their registered address by post/
courier and electronically to those members who have registered their e-mail
address with the Depositories/Company.

The Notice of EOGM is available on the Company’s website www.icl.in.net and
also available for inspection at the Registered Office of the Company on all
working days during business hours up to the date of the Meeting. The Company
is providing its members facility to exercise their right to vote on resolutions
proposed to be passed at the Meeting by electronic means (“e-voting”). The
members may cast their votes using an electronic voting system from a place
other than the venue of the Meeting (“remote e-voting”). The Company has
engaged the services of National Securities Depository Limited (NSDL) as the
Agency to provide e-voting facility.

The communication relating to remote e-voting inter alia containing User ID
and password along with a copy of the Notice convening the Meeting has
been dispatched to the members. The Notice of the meeting and format of
communication for e-voting are available on the website of the Company: www.
icLin.net and on the website of National Securities Depository Limited (NSDL)
https://www.evoting.nsdl.com/.

The remote e-Voting shall commence on Friday, 13" December 2024 at 09.00
a.m. (IST) and ends on Sunday, 15" December 2024 at 05.00 p.m. (IST). The
remote e-Voting module will be disabled thereafter. Once the vote is cast by
the member on a resolution, member shall not be allowed to change the same
subsequently.

A person, whose name appears in the Register of Members / Beneficial Owners
as on the cut-off date, i.e. Monday, 09" December 2024, only shall be entitled
to avail the facility of remote e-voting / voting at the Meeting.

Any person who becomes member of the Company after dispatch of the Notice
of the Meeting and holding shares as of the cut-off date may obtain the User ID
and password inter alia by sending a request at evoting@nsdl.co.in. The detailed
procedure for obtaining User ID and password is also provided in the Notice
of the meeting which is available on Company’s website National Securities
Depository Limited (NSDL) website. If the member is already registered with
National Securities Depository Limited (NSDL) for e-voting, he can use his
existing User ID and password for casting the vote through remote e-voting.
The Voting Rights of Members shall be in proportion to their share in the paid-
up Equity Share Capital of the Company as on the cut-off date. The members
who have cast their vote(s) by remote e-voting may also attend the Meeting
but shall not be entitled to cast their vote(s) again and members attending the
Meeting who have not cast their vote(s) by remote e-voting will be able to vote
at the Meeting.

BOOK CLOSURE DATE

Notice is also hereby given pursuant to Section 91 of the Companies Act,
2013 read with Companies (Management and Administration) Rules 2014, the
Register of Members and Share Transfer Books of the Company will remain
closed from Tuesday, 10" December 2024 to Monday, 16th December 2024
(both days inclusive) for the purpose of Extra Ordinary General Meeting of the
Company.

The members are requested to note the following contact details for addressing
queries / grievances, if any:

In case of any queries, you may refer the Frequently Asked Questions (FAQS)
for Shareholders and e-voting user manual for Shareholders available at the
download section of www.evoting.nsdl.com or call on toll free no.: 1800-222-
990 or send a request at evoting@nsdl.co.in

The results shall be declared not later than forty-eight hours from conclusion
of the Meeting. The results declared along with the Scrutinizer’s Report will
be placed on the website of the Company at www.icl.in.net and the website
of https://www.evoting.nsdl.com/ immediately after the results are declared
and will simultaneously be forwarded to CSE Limited, where Equity Shares of
the Company are listed and shall be displayed at the Registered Office of the
Company.

By Order of Board of Directors
For IndiaNivesh Capitals Limited
Sd/-

Rajesh Nuwal

Director

(DIN : 00009660)

Place : Mumbai
Date : 22" November 2024




